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CA No. 26/ALD/2018

Sri Shiresh Kumar Diwedi, proxy for Chandan Agarwal for the petitioner
counsel.

The present case is filed as a fresh case under section 252(3)
Companies Act, 2013.

Since, today the Central Govt, Standing Counsel representing
the ROC, Kanpur is present, Hence, petitioner is directed to serve a copy
of this order along with a copy of the petition to the ROC, Kanpur and to
provide further a spare copy to learned CGSC.

The Respondent is directed to file its comments/objection, if
any, to the present petition by four weeks,

The matter to be listed on 9" March, 2018.
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